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Society as a mark of protest aaainst cer-
tain poticy decisions io respect of news-
paper industry; 

(b) if so, the specific issues that evo-
ked the protest; and 

(c) Government's reaction thereto? 

THE MINISTER OF STATE OF 
THE MINISTRY OF INFOR-
MATION ANU BROADCASTING 
(SHRI V. N. GADGIL) : (a) Reports to 
this effect appearing tn the Press have 
come to the notice of the Government. 

(b) According to the Press reports, the 
c10sure bad been called for as a mark of 
protest against the aneged arbitrary 
policy of the Government in the matter 
of allowing higher quantum of Interim 
Relief to the Newspaper Employees, 
increase in news-print prices, low rates 
for Government advertisements, etc. 

(c) The Government is fully commit-
ted to the growth of a free Press in the 
country and has been taking all possible 
steps in a rational manner for its overall 
development within the constraints posed 
by limited availability of country's 
resources. 
I Transl ation1 

A .. is '.n ~e to States for dr .,Baht relle' 

364. SHRI DILEEP SI)t;IGH 
BHUltIA: 

SHRI M. R.AGHUMA REDDY: 

SHRI KAMLA PRASAD 
RAWAT: 

Will the Minister of AGRICULTURE 
be pleased to state : 

<a) the number of districts a1f'ected by 
severe drought in the country till June, 
1986 State-wise; 

(b) whether any Central team made 
any on-the-spot study of the areas affected 
and if so, the dates on which such studies 
were conducted; 

(c) the amount of assistance recom-
mended by Central team, State-wise; and 

(d) the amount of Central assistance 
given, State-wise as also the amount of 
money spent by each of these States on 
that account by mobilising their own 
resources? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 

AND COOPERATION (SHRI YOGEN-
DRA MAKWANA) : (a) to (d) State-wise 
information in respect of number of 
districts affected by drought during 1986-
87 (till June, 1986), dates of the visits of 
tbe Central Teams and ceilings of ex-
penditure approved so far, are given in 
the Statement given below. As regards, 
tbe details of the amount spent by the 
States by mobilising their own resources, 
information is being collected from con-
cerned States and will be placed on tbe 
Table of the House, on receipt. 
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